THE FIRST SCHEDULE

(See section 2)

REPEALS
Year No. Short title Extent ofrepeal
1897 4 The Indian Fisheries Act, 1897 The whole.
1947 47  The Foreign Jurisdiction Act, 1947 The whole.
1978 49  The Sugar Undertakings (Taking Over of Management)  The whole.
Act, 1978
1999 30  The Representation of the People (Amendment) Act, 1999 The whole.
1999 33 The Indian Majority (Amendment) Act, 1999 The whole.
1999 34  The Administrators-General (Amendment) Act, 1999 The whole.
1999 36  The Notaries (Amendment) Act, 1999 The whole.
1999 39  The Marriage Laws (Amendment) Act, 1999 The whole.
2001 30  The Repealing and Amending Act, 2001 The whole.
2001 49  The Mariage Laws (Amendment) Act, 2001 The whole.
2001 51  The Indian Divorce (Amendment) Act, 2001 The whole.
2002 26  The Indian Succession (Amendment) Act, 2002 The whole.
2002 37  The Legal Services Authorities (Amendment ) Act, 2002  The whole.
2002 72 The Representation of the People (Third Amendment) Act, 2002 The whole.
2003 3 The Transfer of Property (Amendment) Act, 2002 The whole.
2003 4 The Indian Evidence (Amendment) Act, 2002 The whole.
2003 6 The Representation of the People (Second Amendment)  The whole.
Act, 2002
2003 9 The Representation of the People (Amendment) Act, 2002 The whole.
2003 24 The Election Laws (Amendment) Act, 2003 The whole.
2003 40  The Representation of the People (Amendment) The whole.
Act, 2003
2003 46  The Election and Other Related Laws (Amendment) The whole.
Act, 2003
2003 50 The Marriage Laws (Amendment) Act, 2003 The whole.
2004 2 The Representation of the People (Second The whole.

Amendment) Act, 2003




Year No. Shorttitle Extent of repeal

2004 3 The Delimitation (Amendment) Act, 2003 The whole.

2005 4 The Delegated Legislation Provisions (Amendment) The whole.
Act, 2004

2005 39  The Hindu Succession (Amendment) Act, 2005 The whole.

2006 31 The Parliament (Prevention of Disqualification) The whole.
Amendment Act, 2006

2008 9 The Delimitation (Amendment) Act, 2008 The whole.

2008 10 The Representation of the People (Amendment) Act, The whole.
2008

2009 41 The Representation of the People (Amendment) Act, The whole.
2009

2010 30 The Personal Laws (Amendment) Act, 2010 The whole.

2010 36  The Representation of the People (Amendment) Act, The whole.
2010

2012 29  The Anand Marriage (Amendment) Act, 2012 The whole.

2012 33  The Administrators-General (Amendment) Act, 2012 The whole.

2013 28  The Parliament (Prevention of Disqualification) The whole.

Amendment Act, 2013




